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NOTE •— 1. All the job seekers on the live 

register of employment 
Exchanges are not necessarily 
unemployed. 

2. (—) stands for Nil. 
Invitation to Pakistan Team to Play 

Matches in   India 
533. SHRI  SAWAI   SINGH SISODIA 

SHRIMATI LAKSHMI KUMARI 
CHUNDAWAT: 

Will   the   Minister  of     EDUCATION, 
SOCIAL  WELFARE AND CULTURE be 
pleased to state : 

, (a) wheather the Indian Hockey Federation 
has approached Government for invit-ing a 
Pakistani team in India: and 

(b) if so, what action Government hav 
taken thereon ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF EDUCATION AND 
SOCIAL WELFARE AND IN THE 
DEPARTMENT OF CULTURE ( SHRI 
ARVIND NETAM) : (a) No , Sir. 

(b) Does not arise. 

Convention of N. B. O. into An 
Autonomous Body 

534. SHRIMATI    RATHNABAI    SRI- 
NIVASA RAO : SHRIMATI 

LEELA DAMODARA 
MENON : SHRIMATI 

MARGARET ALVA: SHRIMATI 
PRATIBHA SINGH : SHRIMATI 
SUSHILA SHANKER 

ADIVAREKAR : 

Will the Minister of WORKS AND 
HOUSING  be pleased to state : 

(a) whether there is a proposal under 
Government's consideration to convert the 
National Buildings Organisation into an 
autonomous body;  and 

(b) if so, what are the reasons therefor ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF WORKS AND HOUSING 
(SHRI MOHAN DHARIA) : (a) and (b) 

The Advisory Council of the National 
Buildings Organisation has approved a 
proposal of its Executive Committee for 
converting the Organisation into an auto-I 
nomous Body with a view to strengthening its 
national character in relation to the Building 
industry and also giving it greater freedom of 
operation in its work. 

535. [Transferred to the 6th March, 1975] 

New Pay Scales for Delhi Teachers 
536. SHRI GANESH LAL MALI : Will 

the Minister of EDUCATION. SOCIAL 
WELFARE AND CULTURE be pleased 
to state : 

(a) whether it is a fact that the new pay 
scales as recommended by UGC have not 
been made applicable to Delhi University 
and college teachers so far ; 

(b) whether UGC have put certain con-
ditions before these pay scales are made 
applicable to them; and 

(c) if so, what are the details thereof and 
what steps have been taken in this direction ? 


